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SHRI SARDAR AMJAD ALI: Sir
let us remember the wise saying of Edmund
Burke, He said “We cannot station our
garrison in every nook and corner of the
State.” In a civilised State, the maintenance
of law and order should be the combined
effort of the Government as well as the
people. (Interruption) The decision for the
imposition of a tax on all people alike of
the riot-affected areas is very welcome. But
I want to know whether the funds collected
out of such tax would entirely te spent for
the relief and rehabilitation of the riot-
affected people and, if not, in which way the
Government propose 10 compensate them. I
would like the Prime Mibister to reply.

SHRIMATI INDIRA GANDHI : This
was a decision taken at the informal meetiogs
where all Chief Mipisters were not present ;
only a few were. We are following this
matter up with other State Governments.
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There are several views about this :
when such a fine is imposed, how should the
money be utilised. One of the views was
the same as that expressed by the hon.
Member. The other was that the Govern-
ment could spend the money towards meet-
ing the expenses of the special police and
such other arrangements. But these metters
are alf under consideration.

Central Help to States for Anti-
Dacoity Compaign
+
SHR| RAM KISHAN GUPTA :
SHRI S. C. SAMANTA :
SHRI KAMALNAYAN BAJAJ :
SHRI R. K. BIRLA :

Will the Minister of HOME AFFAIRS
be pleased to state :

(a) what help is being given annually by
the Central Government for anti-dacoity
compaign in the dacoit-infested areas of
various States in India ;

(b) which of the States is getting the
maximum grants and the reasons for the
same ; and

{c) the success achieved so far by the
combined operations of the Central and
State Governments ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS, AND
MINISTER OF STATE, DEPARTMENTS
OF ELECTRONICS AND SCIENTIFIC
AND INDUSTRIAL RESEARCH (SHRI
K. C. PANT): (a) to (c). A statement is
laid on the Table of the House.

*428.

Statement

Measures for meeting the dacoity manace
in the dacoit-infested areas in the States are
primarily the concarn of the State Govern-
ments who arc charged with the maintenance
of law and order. However, Government
of India are alive to the problem of dacoity
prevailing in the Chambal Valley area cover-
ing some districts of Rajasthan, Madhya
Pradesh and Uttar Pradesh whicb have been
chronically affected by this menace, and have
been in touch with the State Governments
concerned : and concerted measures for
meeting the menace are being devised. In
this connection the nceds of the State
Governmen's for  strengthening the law
enforcement machinery were discussed in a
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series of meetings with State representatives.
Among the measures being taken is the
utilisation by the State Governments con-
cerned, on an intensive basis, in this area, of
Central financial assistance being given to
the States for modernising their police
forces etc. The intention is that the
equipment etc. purchased with such assist-
ance may be used in an intensive way in the
affected areas. Apart from providing mobile
and static radio sets, a number of police
officers of the States concerned are to be
trained at the BSF Academy at Tekanpur in
the application of special tactics in anti-
dacoity operations and in the use of special
equipment. The programme of training has
already commenced. Further  training
exercises of units of BSF are being .con-
ducted in the dacoity infested areas with a
view to infusing confidence in the local
population.

A programme of development of road
communications in this area i8 also under
examination of the Planning Commission
who recently held discussions in this connec-
tion with representatives of the three State
Governments,

Thesc special efforts are expected to
bring about noticeable improvement in the
situation.
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SHRI K. C. PANT : Sir, in the state-
ment, a fairly detailed account has been
given of precisely what action is being taken
by the Government. The specific informa-
tion was given in reply to another question
in this House on 3rd April, 1970. The ques-
tion was in relation to Madhya Pradesh and
the answer was, a loan a of Rs. 3.75 lakhs
and a grant of Rs. 1,25 lakhs were sanction-
ed to the Government of M. P. for moder-
nisation of the police force. Regarding the
general proposition, there is a scheme for
modernisation of police forces in the States,
for which the Central Government gives
assistance under a loan and grant assistance
scheme. Last year, Rs. 50 lakhs were given
to the Statec Governments under this head,
25 per cent of this in the shape of grant and
the balance of 75 per cent being loan. The
above amount has to be utilised by the
State Governments for purchasing wireless
equipment, transport &and improving and
furnishing their technical laboratories like
forensic science laboratory, finger-print
laboratory, etc. with modern equipment. In
the current year. Rs. 100 lakhs Lave been
provided for this purpose.
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SHRI K. C. PANT : I cannct say how
many were trained but the report of the
State Government is, after thesc measures

had been taken which I bad outlined, there
has been a growth of confidence amongst
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the people there. It is not only use of
modern methods and training, but the BSF
trainees, after the training is over, camp in
that area and carry out exercises in order to
increase the confidence of the pzople of that
area.

SHRI R. K. BIRLA : May I know from
the Minister, particularly from Mr. Mirdha
who knows fully well the type of dacoity
going on in Rajasthan, whether the Govern-
ment of India is going to use the military
to see that this dacoity menace goes away,
because the police has totally failed to
eradicate this anti-social evil ? Thisis a
very serious problem and all the possible
help, whether from the military or police,
should be taken to fight it.

SHRI K. C. PANT: The army is
required to perform certain functions, which
are very specific. For this purpose, those
armed forces which are designated for this
purpose will carry out the operations.
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SHORT NOTICE QUESTION

Admission to St. Xavier's College Calcutta
+

SNQ 6. SHRI SAMAR GUHA :

SHRI B. K. DASCHOW-
DHURY :

SHRI TRIDIB KUMAR
CHAUDHURI :

SHRI HEM BARUA :

SHRI RABI RAY :

Will the Minister of EDUCATION
AND YOUTH SERVICES be pleased to
state :

(a) whether it is a fact that St. Xavier’s
College, Calcutta admits only those students
who have qualified in School Certificate
Examination and Higher Secondary Examina-
tion having English as medium of
instruction ;

(b) whether large number of students
who secured very high marks in Higher
Secondary  Examination this year werc
refused admission in the College because
their medium of instruction was Bengali ;

(c) if so, the number of students
admitted in B. A, B.Sc.,, B Com., and Pre-
University classes this year having (i)
English as medium of instruction and (i)
Bengali as medium of instruction, in this
College ;

(d) whether such discrimination against
the students who passed Higher Secondary
Examination from Bengali i ool
is against the principle of education in this
country ; and

(e) if so, whether Government propose
to hold an enquiry into the matter ?

THE MINISTER OF EDUCATION
AND YOUTH SERVICES (DR, V.K.R. V.
RAO) : (a) and (b). No, Sir.

(c) The number of students admitted is
as follows :

(i) Having English as Medium of
Instruction: B.A. 61 ; B.Sc. 71 ;
B. Com. 306 ; and P. U. (Arts) 18.
(ii) Having Bengali or any o her
Indian Languages as Medium of






